
guidelines for disaster management. NDMA has already released guidelines on management of 
earthquakes, floods, cyclones and preparation of State Disaster Management Plans. 

During the South-West Monsoon 2008, as per the information received, from the State/Union 
Territory Governments, based on their preliminary assessment, about 324.66 lakh persons reported 
to have been affected in varying degrees due to heavy rains, cyclonic storms, floods, and landslides 
etc. 

Full-fledged Intelligence wing for CRPF 

522. MS. MABEL REBELLO: 
 SHRI B.J. PANDA: 
Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether it is a fact that Central Reserve Police Force proposes to have its own full-fledged 
intelligence wing to achieve better results in counter insurgency operations; 

(b) if so, the details thereof; 

(c) the extent of this menace in Orissa, Jharkhand, Chhattisgarh, etc.; and 

(d) how far will this full-fledged intelligence be effective to control naxal activities in these 
regions? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS  
(SHRI SHRIPRAKASH JAISWAL): (a) to (d) CRPF has been permitted to have its own Intelligence 
Wing to provide tactical intelligence for enhanced operational effectiveness in the Naxal affected 
areas. The number of incidents of violence, and deaths, during the last 3 years in the State of Orissa, 
Jharkhand and Chhattisgarh as follows: 

State                  2006                   2007              2008 (as on 31-08-2008) 

 Incidents Deaths Incidents Deaths Incidents Deaths 

Chhattisgarh 715 388 582 369 363 144 

Jharkhand 310 124 482 157 313 140 

Orissa 44  19 67 17 71 89  

Changing face of terrorism in India 

523. SHRI PRABHAT JHA: 
 SHRI PYARELAL KHANDELWAL: 
Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether it is a fact that the face of terrorism in India and the modus-operandi of the terrorist 
has changed; 

(b) if so, the details thereof with number of terrorist incidents in India from 2004 till date; and 

(c) the action Government has taken to control terrorist activities and terrorism in India? 
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI SHRIPRAKASH 
JAISWAL): (a) The basic ideology, objectives and nature of targets of the terrorist groups involved in 
sponsoring or perpetrating terrorist activities in the country continue to remain unchanged, although 
the means and methodology adopted may change, from time to time, in different areas and 
incidents, together with progressively growing use of modern technology, communications, etc. 

(b) The country has been witnessing violence by terrorist/militant, insurgency and extremist 
groups in different parts of the country, viz., Jammu & Kashmir, some of the States in the North 
Eastern region and some States affected by Left Wing Extremism/Naxalite activities. Details in this 
regard are indicated as statement-I (see below). In addition, over the last few years, there have 
been periodic incidents of terrorist acts, bomb blasts, etc., in some other parts of the country, 
mainly in the metropolitan/urban areas. A statement indicating details of some of the major incidents 
of terrorism which have occurred in the hinterland since 2004 are enclosed as statement-II (see 
below). 

(c) The Government is pursuing a multi-pronged strategy to deal with the challenges posed by 
the activities of terrorists/insurgents/extremists in various parts of the country, including measures 
on the political, security and development fronts. The various steps taken on the security front, inter-
alia, include vigilance and patrolling on the borders to check infiltration and illegal cross-border 
activities; deployment of Central forces to aid the State Police Forces in areas prone to terrorist 
violence; heightened vigil and security arrangements in vulnerable areas and around vital installations; 
and sharing and exchange of intelligence, and operational coordination, etc. between the Central 
and State agencies. In addition, assistance is being provided by the Central Government to the State 
Governments under the scheme of Modernization of State Police Forces (MPF), including assistance 
for strengthening of the State intelligence machinery, training and equipment support, etc.; liberal 
grants for raising India Reserve Battalions and Specialized Forces; and reimbursement of various 
types of Security Related Expenditure (SRE), etc. Various diplomatic initiatives have also been taken 
by way of bilateral and multi-lateral cooperation to deal with the global imperatives of terrorism, 
including issues which directly impinge on the security of the country. 

Statement-I 
Number of terrorist incidents in India from 2004 till date 

Jammu & Kashmir 

Head 2004 2005 2006 2007 2007 2008 
     (30.9.07) (30.9.08) 

Incidents 2565 1990 1667 1092 887 518 
SFs killed 281 189 151 110 82 67 
Civilians killed 707 557 389 158 131 82 
Terrorists killed 976 917 591 472 358 265 

North Eastern States 

Head 2004 2005 2006 2007 2007 2008 
     (30.9.07) (30.9.08) 

Incidents 1234 1332 1366 1489 1156 1225 
SFs killed 110 70 76 79 51 32 
Civilians killed 414 393 309 498 393 310 
Extremists killed 404 405 395 514 381 486 
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Naxal affected States 

Head 2004 2005 2006 2007 2007 2008 
     (30.9.07) (30.8.08) 

No. of incidents 1533 1608 1509 1565 1208 1098 

Police Personnel killed 100 153 157 236 181 183 

Civilians killed 466 524 521 460 337 346 

Naxalites killed 87 225 274 141 120 143 

Statement-II 

Major cases of terrorist incidents in the hinterland 

S.No. Date                 Incident                 SFs/civilian casualties 

   Killed Injured 

1   2                      3 4 5 
1. 29.9.2008 Bomb blast at Malegaon, Maharashtra. 03 80 

2. 29.9.2008 Bomb blast at Modasa, Gujarat 01 08 

3. 27.9.2008 Bomb blast at Mehrauli, Delhi. 03 22 

4. 13.9.2008 A series of 5 bomb blasts in Delhi 26 133 

5. 26.7.2008 A series of 18 bomb blasts in Ahmedabad 56 260 

6. 25.7.2008 A series of 8 bomb blasts in Bangalore 01 11 

7. 13.5.2008 Serial bomb blasts at Jaipur 68 185 

8. 1.1.2008 Attack on CRPF Group Centre at Rampur 8 5 

9. 23.11.2007 5 bomb blasts in local court premises in  15 80 
  three cities in UP., namely, Varanasi,  
  Faizabad and Lucknow 

10. 14.10.2007 Bomb blast at Shringar Cinema Hall in  06 38 
  Ludhiana. 

11. 11.10.2007 Bomb blast at Aimer Sharif, Ajmer,  03 15 
  Rajasthan 

12. 25.08.2007 Bomb blasts at Lumbini Park and 42 72 
  Gokul Chat Bhandar in Hyderabad 

13. 18.05.2007 Bomb explosion at Mecca Masjid 09 58 
  in Hyderabad. 

14. 18.02.2007 Explosion in two unreserved coaches  68 12 
  of Samjhauta/Attari Express at Diwana  
  near Panipat. 
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1   2                      3 4 5 

15. 08.09.2006 Two bombs exploded at Malegaon 31 295 

16. 11.07.2006 Seven serial bombs exploded in local  187 829 
  trains in Mumbai. 

17. 14.04.2006 At about 5.25 P.M. a bomb exploded  0 15 
  within premises of Jama Masjid in  
  Delhi immediately thereafter another  
  bomb exploded in the vicinity. 

18. 07.03.2006 Two separate bomb blasts occurred  16 100 
  at Sankat Mochan Mandir and Railway  
  Station in Varanasi, UP. 

19. 28.12.2005 Attack at Indian Institute of Science,  1 4 
  Bangalore. 

20. 29.10.2005 Serial bomb blasts at Delhi in Paharganj,  67 224 
  Sarojini Nagar and DTC Bus at Govindpuri 

21. 28.7.2005 Bomb blast in Shramjeevi Express. 14 62 

22. 5.7.2005 Attack at Ayodhya 2 4 

23. 22.5.2005 Two blasts took place in two different 1 73 
   cinema halls in Delhi. 

#No major incidents of terrorism in the hinterland was reported in 2004. 

Violence against citizens from Minority Communities 

524. SHRI A. VIJAYARAGHAVAN: Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether there are incidents of violence against citizens from minority communities in many 
parts of country during the last three months; 

(b) if so, the details including number of people affected, loss of property, cases registered, 
district-wise State-wise and category-wise, as on date; 

(c) the details of steps taken by Central and State Governments to control above atrocities, 
category-wise, Government-wise and State-wise; 

(d) the details of complaint submitted regarding delay by police to lend support to victims of 
above violence, State-wise and category-wise; and 

(e) the steps taken to fix responsibility on the concerned officials, if any? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (DR. SHAKEEL AHMAD): (a) 
and (b) According to available information, during the current year (till September 2008), 695 
incidents of communal violence had taken place in various parts of the country in which 116 persons 
were killed and 1,680 were injured. State-wise details in this regard are indicated in the Statement. 
Details of damage to property, etc., in such incidents are not centrally compiled and maintained. 
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